
NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
CHENNAI BENCH 

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 07.10.2021 (THURSDAY) 

COURT OF CHAIRPERSON (VIRTUAL MODE) 

02.00 PM 

 

In the Court of Hon’ble Mr. Justice M. Venugopal, the Acting Chairperson, and Hon’ble Mr. Kanthi Narahari, Member (Technical)  

 

For Admission (Fresh Cases) 

S. 

No. 

Case No. Name of the parties Counsel for 

Appellants 

Counsel for Respondents 

1. Comp. App 

(AT)(CH)(Ins) 

No. 240/2021 

Harish Gupta 

V 

SRK Food Products P Ltd & 8 Ors 

Yashovir Singh 

Rahul Chaudhary 

Rohit Chaudhary 

 

2. Comp. App 

(AT)(CH)(Ins) 

No. 241/2021 

Puravankara Ltd 

V 

Kotak Mahindra Bank Ltd & 2 Ors 

Anandarama 

R. Sathish Kumar 

G. Ramji 

 

3. Comp. App 

(AT)(CH)(Ins) 

No. 242/2021 

Parthiban Rasu K 

V 

Umiya Development Centre India P Ltd & Anr 

Harishankar Mani 

Pawan Jhabakh 

Abishek Raman 

Jerin Asher Sojan 

 

For Hearing 

S. 

No. 

Case No. Name of the parties Counsel for Appellants Counsel for Respondents 

4. Comp. App 

(AT)(CH)(Ins) 

No. 223/2021 

& IA 

No.454/2021 

& 455/2021 

Committee of Creditors of Vasan Health Care P Ltd 

V 

S. Rajendran RP 

With 

Vinithra Srinivasan 

Varun Srinivasan 

Amritha Satyajith 

Adeesh Anto 

S. Kaushik Ramaswamy 

Suhirth Parthasarathy For 

Intervenor 

For Intervening in CA(AT)(CH)(Ins) No. 223/2021 - IA No.456/2021 M. Savitha Devi & M. S. Elamathi For Applicant 

For Impleading in CA(AT)(CH)(Ins) No. 223/2021 - IA No.474/2021 Adeesh Anto & S. Kaushik Ramaswamy For Applicant 

For Impleading in CA(AT)(CH)(Ins) No. 223/2021 - IA No.497/2021 R. Parthasarathy & Rahul Balaji For Applicant 

5. Comp. App 

(AT)(CH)(Ins) 

No. 224/2021  

S. Rajendran (RP) of Vasan Health Care Pvt Ltd M. Savitha Devi 

M. S. Elamathi 

 

6. TA No. 

40/2021 

(Comp App 

(AT) No. 

1087/2020) 

S. Ravindranathan 

V 

Sundaram BNB Paripass Home Finance Limited & anr 

Kartik Malhotra 

 

Satyanarayan Srinnivasan – 

R1 

For Admission (After Notice) 

S. 

No. 

Case No. Name of the parties Counsel for Appellants Counsel for Respondents 

7. Comp App 

(AT)(CH)(Ins) 

No. 198/2021 

G. Ramakrishna Reddy 

V 

Manjeet Bucha & anr 

V. M. Kannan 

Ramasubramaniam Raja 

Manjeet Bucha IRP 

Rojan Rajasekaran 

8. Comp App 

(AT)(CH)(Ins) 

No. 207/2021 

Raja John 

V 

R. Raghavendraan RP of Spring Field Shelters P Ltd & 6 

ors 

R.Kannan PCS B. Dhanaraj 

Caveator for Respondent 

9. Comp App 

(AT)(CH)(Ins) 

No. 220/2021 

L. RamaLakshmamma 

V 

State Bank of India 

With 

Arjun Syal  

Manjira Dasgupta 

Abishek Anand for IRP 

10. Comp App 

(AT)(CH)(Ins) 

No. 221/2021 

L. Madhusudan Rao 

V 

State Bank of India 

Arjun Syal  

Manjira Dasgupta 

Abishek Anand for IRP 

For Directions (Completion of Pleadings/filing of Convenience Compilations) 

S. 

No. 

Case No. Name of the parties Counsel for Appellants Counsel for Respondents 

11. Contmpt 

Appln (AT) 

No.8/2019 in 

CA 

(AT)(Ins)No. 

553/2018/TR 

Gandhar Oil Refinery India Ltd 

V 

Ragurama Krishnaraja & Anr 

Nithin Saravanan 

Arumina Singh 

Yogesh K Jagia 

Anirudh Wadhwa 

Alok Dhir For Intervinor 



12. TA 

No.117/2021 

(Comp App 

(AT)(Ins)No. 

553/2020) 

Jayanthi G Ravi 

V 

Chemizol Additives P Ltd 

Rahul Kripalani 

Haripriya padmanaban 

Rea Bhallo 

Dhritiman Bhatacharya 

 

Copy to:  

By the order of Hon’ble Acting Chairperson 

1. Notice Board                                                                           

2. Website: www.nclat.nic.in                                                                                                                                   (Chennai Bench) 

For Assistance,         

 1.Dy.Registrar  - PH No. : 044-2888 0500 

         CELL      : 9940225692 

 

2.Court Officer - PH No. : 044-2888 0450 

             CELL      : 9445892169 

http://www.nclat.nic.in/

